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BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

O.A. NO. 209/ 2022 

 

IN THE MATTER OF: 

MEGH SINGH         …APPLICANT  

VERSUS  

STATE OF RAJASTHAN & ORS.       …RESPONDENTS  

 

ADDITIONAL COMPLIANCE AND RESPONSE ON BEHALF OF THE 
DEPARTMENT OF MINES AND GEOLOGY IN TERMS OF ORDER 

DATED 23.02.2023. 

 

1. The present additional compliance and response on behalf of the 

Department of Mines and Geology is being filed in terms of the 

order dated 23.02.2023 wherein this Hon’ble Tribunal directed the 

Department to provide specific factual information in a tabular 

form for ascertaining appropriate remedial actions taken to 

prevent and abate environmental pollution/ degradation in the 

Impugned area for ensuring environmental protection.  

 

2. It is respectfully submitted that the Department vide its factual 

report dated 09.11.2022 submitted requisite information 

pertaining to remedial actions taken in accordance with law in the 

Impugned area against such mining activities which were 

adversely affecting the environment. 

 

3. However, as mentioned in the order dated 23.02.2023, the mining 

lease in the area is categorized in two periods, i.e., the mining 

lease granted between the period 1971 – 2009 and 2011 onwards. 
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The present response addresses the issues and concerns 

pertaining to both periods enumerating remedial action taken 

pertaining to mining leases, inspections conducted, imposition of 

penalty and cancellation of the leases with reasonings and 

findings in accordance with law. A chart depicting cancellation 

and abandonment of mining leases in different time period is 

annexed herewith and marked as ANNEXURE R-1. 

4. It is pertinent to reiterate that the Committee which was

constituted in pursuance of the directions dated 22.04.2022

passed by this Hon’ble Tribunal carried out inspection of all

mining areas on 06.06.2022 and submitted its report on the same

day, describing all activities concerning mining in Randhisar

Pahari area which was not in consonance with the approved

mining plan/ laws/ rules. It was specified that the mining area

under consideration were small (i.e., from 900 sq. mtr. To 6000sq.

mtr.), wherein as per report, the mining activities in such notified

area had reached a depth of 200 feet which is strictly prohibited.

Moreover, it was notified that out of 42 mining leases as initially

sanctioned 18 mines were not operational. It was further

mentioned in the report that in the 24 mining leases, DGMS Ajmer

has appointed Mines Manager under Section 17 of the Mines Act,

1952.

Looking into other irregularities like negligible efforts made 

for compliance of guidelines as per EIA Notification, 2006 issued 

by MoEF which required report to be prepared in every 6-month, 

non-plantation of such areas and non-submission of ESR/CSR 

reports by the lease holders were pointed out in the report being 

area of concern and making such lease liable to be cancelled 

looking into the degraded environmental condition adversely 
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affecting the environment. The stone crushers were seen to be 

deployed in the above referred area were having consent to operate 

and there was no hurdle in the way from Mata Ji Mandir to 

Randhisar Pahari road and main road. Old pathway to Mataji 

Mandir, which was through mined area in the past, has been 

replaced with a new stairway with proper railing arrangements. 

No obstacle/hindrances were observed on the new pathway to 

Mataji Mandir during the joint verification. 

 
5. It is pertinent to highlight that looking into the statutory violations 

notified by the Department time and again, this Hon’ble Tribunal 

was pleased to stop mining operations in the mining leases vide 

its order dated 22.08.2022. In compliance of such order and 

premised upon the violations of the agreed terms by the lease 

holders, the Department was constrained to cancel 42 leases by 

following due process of law.  

 

6. Insofar as the instant response is concerned, it would be relevant 

to bring to kind notice of this Hon’ble Tribunal that the 

Department of Mines and Geology after following due process of 

law sanctioned 42 mining leases during the period 1973 to 1981 

under Rajasthan Minor Mineral Concession Rules, 1977 in 

Randhisar Pahari, Sujangarh, Churu. Thereafter mining areas at 

Randhisar Pahari was declared as forest land thus, following due 

process of law, diversion of mining leases was made in the 1999.  

 
7. The inspection which was carried out revealed various violations 

of terms of the lease. Such violations were in the nature as 

boundary pillars of the mining lease site were not found in 

prescribed size, no boundary wall or wire ban/ fencing related to 

the security of the mining lease site was found, no measures were 

31234



taken for plantation, mining activities in the mining area reached 

upto depth of 200 feet as against the permitted prescribed depth. 

Inspection Reports highlighting illegal and unsafe mining 

conditions in the lease area are annexed herewith and marked as 

ANNEXURE R-2 (COLLY). 

8. Before the cancellation, lessee/lease holders were duly given show

cause Notice under Rule 28(2)(xvii) Rajasthan Minor Mineral

Concession Rules, 2017 with regard to the violations committed

by them as recognized under law and adversely affecting the

environment, thus not sustainable. Show Cause notice sent under

Rule 28(2)(xvii) Rajasthan Minor Mineral Concession Rules, 2017

with regard to violations committed by the lease holders are

annexed herewith and marked as ANNEXURE R-3 (COLLY).

9. It is evident that the fact and actions of the Department as well as

the orders of cancellation are perfectly legal, valid, justified, well

within jurisdiction and in accordance with relevant laws. There is

no illegality or irregularity committed by the Department. It is

respectfully submitted, that out of the total 42 mining leases, one

lease was cancelled on 12.08.2010 by Mining Engineer, Bikaner

under Rajasthan Minor Mineral Concession Rules, 1986 for

shifting of lease area. Four other mining leases were cancelled by

the Assistant Mining Engineer from 28.07.2021 to 26.07.2022

under Rule 76(2) of Rajasthan Minor Mineral Concession Rules,

2017 on the ground that mutation documents were not presented

by the lease holder within the stipulated time.

10. Out of the remaining 37 Mining lease, 22 lease were cancelled by

on the ground that the mining activities being carried out were in

the unsafe mining category as defined under Rule 29 and 30 of
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Rajasthan Minor Mineral Concession Rules, 2017. 15 remaining 

mining leases were also cancelled for non-payment of illegal 

mining penalty amount under Rule 28 of Rajasthan Minor Mineral 

Concession Rules, 2017.  

11. Further, it is pertinent to note that the Mining Engineering or the

Assistant Mining Engineer has well within their power to cancel

the mining lease under Rule 28(3)(ix) of the Rajasthan Minor

Mineral concession Rules, 2017 if directions issued by them to the

lease holder and not complied with. The Hon’ble National Green

Tribunal, Central Zone Bench, Bhopal recently in Khanan Grasth

Sangharsh Samiti and Ors. vs. Union of India and Ors. (OA No.

48/2020) while upholding Rule 28(3)(ix) stated that failure to

comply with the directions of the Assistant Mining Engineer under

Rule 28(3)(ix) of the Rajasthan Minor Mineral concession Rules,

2017, would render the mining leases liable to be cancelled

wherein in that case, the Assistant Mining Engineer gave a notice

to the 15 mining lease operators in accordance with Rule 28(3)(ix),

but none of the 15 mining lease operators have complied with the

directions of the Assistant Mining Engineer and thus the mining

leases were liable to be cancelled by the Assistant Mining

Engineer.

12. It is relevant to note here that the penalty to the tune of Rs.

35,00,00,000/- (35 Crores) has been imposed against the lease

holders, of which around Rs. 20,00,00,000/- (20 Crores) has been

recovered, there is a stay order by hon'ble High Court, Rajasthan

on Rs. 4.86 Crores and for the recovery of rest dues of Rs. 10.76

Crores for which proceedings under Land Revenue Act are going

on. A chart depicting details of recovery amount is annexed

herewith and marked as ANNEXURE R-4.
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13. It is respectfully submitted that the Department has acted in

consonance with settled laws by following the procedure

prescribed in relevant Statues and judgments pronounced by the

Hon’ble Apex Court and this Hon’ble Tribunal. The Hon’ble

Supreme Court in Bajri Lease Loi Holders Welfare Society

through its President vs State of Rajasthan and Others 2021

SCC OnLine SC 1043 held that the penalty recommended by the

CEC for illegal s and mining is in addition to the penalty that can

be imposed by the State Government in terms of Section 21(5) of

the Mines and Minerals (Development and Regulation) Act, 1957

which empowers the state government to recover the price of the

illegally mined mineral, in addition to recovery of rent, royalty or

tax.

14. Out of 12 defaulters, 4 lease holders have obtained stay from the

Hon’ble High Court of Rajasthan, Jodhpur for recovery of around

Rs. 4.86 Crores. Action has been taken against remaining 8 lease

holders under the Land Revenue Act 1956 to recover the arrears.

Two lease holders, being a resident of M/s Jagdamba Stone

Crushing Industries & M/s Randhisar Stone Crushing, District

Churu and attachment & auction of the property was proposed

and scheduled for 27.03.2023 & 29.03.2023. No property was

found in the name of 2 lease holders thus, no money could be

recovered from them. Moreover, on account of dispute over

ownership right of their property exist, no recovery has been made

against 1 defaulter. 3 defaulters being resident of district outside

Churu, order for demand of recovery from 2 defaulters mining

lease dues to Mining Engineer, Jaipur and Sriganganagar related

to defaulter’s residence and 1 mining lease defaulter resident of

district Bikaner. A demand order has been sent to the Mining
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Engineer, Bikaner for Recovery. A chart depicting details of 

recovery amount from 12 illegal mining dues as on 20.03.2023 is 

annexed herewith and marked as ANNEXURE R-5. 

15. It is pertinent to note that under the District Mineral Foundation

Trust, while a total amount of Rs. 191.69 lakhs have been received

as DMFT Fund, an amount of Rs. 333.65 has sanctioned out of

which Rs. 225.12 Lakhs has already been utilized for welfare

residents of Randhisar village. The funds have been utilized for

construction of classrooms in Schools and various other activities.

A copy of the chart showing details of the works approved from

DMFT Fund Churu in Village, Randhisar, Tehsil Sujangarh is

annexed and marked herewith as ANNEXURE R-6.

PRAYER: 

It is therefore, most respectfully prayed that in view of the 

submissions made hereinabove, the present reply may kindly be 

taken on record.  

DEPARTMENT OF MINES AND 

GEOLOGY, RAJASTHAN 

THROUGH 

PRACHI MISHRA 
Advocate 

8, Todarmal Lane 
      Bengali Market 
 New Delhi-110001 

Ph. 9818488187 

Place: New Delhi 

Date: 02.04.2023 
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S.No 
Ml . 

1 2 
1 38/1978, 

65/1983 

2 48/1978 

3 36/1980 

4 54/1978 

5 78/1978, 
32/1988 

6 3S/1974, 
86/1983 

Government of Rajasthan 

l\'Y). 71e.?:,L\l-e - 1 
[971-2009 

Ofice of the Assistant mining engineer, Deptt. Of Mines & Geology, Churu (Rajasthan) 
Detilil of M_inir,g lease in Randhisar pahari, Tehsil- Su_i!ngarh, Distt. Cl1uru (Rajast_han) 

Period_ (1971-2009) 
Name of lessese date of lease Date of 

agreement/ period 
inspection 

3 6 7 
M/s Churu Laber Conctor Co.Operative Society 12-11-1973/ 31-Mar-25 03-07-2000 to 07 

12-11-1973 07-2000 

Sh. Surjaram Khatik S/O Hanumanaram Khatik 02-02-1979/ 15-fel>-29 03-07-2000 to 07 
16-02-1979 07-2000 

Sh. Oularam S/o uma ram 15-12-1981/ 26-Jun-89 03-07-2000 to 07 
25-08-1982 07-2000 

Sh. Ramnlwas Sharma S/o Gordhan ram shamna, R/o 21-06-1989/ 18-fel>-18 
Randhisar hill Tehsil- Suiano.,rh Churu ln-06-1989 
Smt. Bijju devi W/o Sh. Shrawan Kumar 09-02-2018/ 24-Aug-32 

19-02-2018 
Sh. Deepa ram S/o Sh. Ohanna ram meghwal 20-03-1979/ 22-Aug-88 03-07-2000 to 07 

29-08-1979 07-2000 
Sh. Girdharilal Meghwal 23-08-1988/ 17-Oct-16 

23-08-1988 

Smt. Malnadevl W/O Girdharilal Meghwal 18-10-2016/ 19-Aug-29 
18-10-2016 

Sh. Niranjan Sharma 06-03-1974/ 31-Mar-25 03-07-2000 to 07 
06-03-1974 07-2000 

M/s Joshi & Joshi prop. R.K. Joshi, Bikaner 03-06-1974/ 11-Fel>-82 03-07-2000 to 07 
03-06-1974 07-2000 

Sh. Magha ram poonla S/o Sh. Nathu ram poonia 22-12-1981/ 31-Jan-93 
12-02-1982 

M/sJagdamba Stone Crushing Industries, Randhisar 27-01-1993/ 31-Mar-25 
01-02-1993 

lease abandonment with reason Present status 

diversion pending -16.08.2009 to 19.06.2011, canceHed on dated 
Renewal Pending 01.01.2014 to 14-09-2021, illegal 09.09.2022 .. 

Penalty dues- 15-09-2021 to 09-09-2022 
diversion pendlng-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending 01.01.2014 to 26.08.2022 26.08.2022 

diversion pending-16.08.2009 to 19.D6.201l, Cancelled on dated 
Renewal Pending-01.01.2014 to 21-12-2017 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, c.incelled on dated 
Renewal Pending- 01.01.2014 to 14-09-2021, Il legal 09.09.2022 

Penalty dues-15-09-2021 to 09-09-2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 14-09-2021, Illegal 09.09.2022 

Penalty dues-15-09-2021 to 09-09-2022 

diversion pending-16.08.2009 to 19.06.2011, c.incelled on dated 
Renewal Pending-01.01.2014 to 14-09-2021, Illegal 09.09.2022 

Penalty dues-15-09-2021 to 09-09-2022 

...,,,81"""1.U ..... ~iril 
~~,.,..~ftll'( 

~/ 
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S.No Name of lessese date of lease 
Ml . agn!ement/ 

7 5/1981 Sh. Surja Ram 5/o Sh. Uma ram jat, Dungras 09-06-1981/ 
161/1990 14-08-1981 

Sh. Jhummar Mal Jatt S/o Sh. Amar Ram, R/o Randhisar 10-08-1990/ 
hill, Tehsil- Sujangarh, Churu 13-08-1990 
M/s Ambay Mines & Mineral, Randhisar 29-11-2021/ 

04-12-2021 
8 59/1981 Sh. Ganesh mall S{o Sh. Hari ram mall, randhisar. 11.11.1981/ 

paharl, Sujangarh, Churu. 09-07-1982 
M/5 Nandini Stone, Randhisar 22.02.2018/ 

23.02.2018 
Sh. Arjun Ram S/o Sh. Mohan Ram 02.03.2020/ 

04.03.2020 
9 41/1978 M/s Ganganagar Construction Company, POA Sh. Om 27-01-1974/ 

prakash kilka S/o Sh. Bhanwarlal kilka, R/o Absar, tehsil- 27-01-1974 
" ··-- -~ n'" "' 
Sh. Megharam S/o Ruparam 23-01-2019/ 

2S-01-2019 
10 43/1978, M/s parihara stone crushing company, Sri ganganagar 13-03-1974/ 

31/1988, 13-o3-1974 
16/1999 , Sh. Omprakash kilka S/o Sh. Bhanwar lal kilka 25-08-2015/ 

26-08-2015 
M/s Durga Stone, Randhisar 12-09-2017/ 

12-09-2017 
Sh. Khlya ram S/o Sh. Surja ram jat 02-03-2020/ 

04-03-2020 
11 38/1973, Sh. Sedu ram omprakash, Randhisar 28-08-1973/ 

19/1978, 31-10-1973 
33/1983, Sh. Shankar singh S/o Sh. Guiab slngh 30-08-1978/ 
34/1993, 11-o9-1978 
22/2003 Sh. Pratap Singh Rajpurohit S/o Sh. Shankar singh, R/o 25-11-2010/ 

randhisar pahari, Sujangarh, churu. 25-11-2010 

12 55/1980, Sh. pratap Singh Rajpurohit 5/o Sh. Shankar singh 18-01-1982/ 
179/1991, 28-01-1982 

6/2001 Sh. Ramniwas jat S/o Sh. Ga npatram jat 14-02-2012/ - I 1 "11,_ ,n11 

Date of period 
inspection 

12-Aug-90 03-o7-2000 to 07 
07-2000 

29-Nov-21 

13-Aug-31 

21.02.2018 03-07-2000 to 07 
07-2000 

01.03.2020 

08.07.2032 

24-Jan-19 03-o7-2000 to 07 
07-2000 

31-Mar-25 

24-Aug-15 03-07-2000 to 07 
07-2000 

11-Sep-17 

01-Mar-20 

31-Mar-25 

10-Sep-78 03-07-2000 to 07 
07-2000 

24-Nov-10 

31-Mar-25 

13-Feb-12 03-07-2000 to 07 
07-2000 

15-Feb-32 

lease abandonment with reason Present status 

diversion pendlng-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 27.12.2017 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 29.12.2017 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending- 01.01.2014 to 18-07-2017 09.09.2022 

diversion pendlng-16.08.2009 to 19.06.2011 Cancelled on dated 
09.09.2022 

diversion pending-16.08.2009 to 19.06.2011 Cancelled on dated 
09.09.2022 

diversion pending-16.08.2009 to 19.06.2011 Cancelled on dated 
20.092022 

-L---
~~__) 

,Mil4dS fi 31fl.t<IW11 
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S.No Name oflessese date of lease 
ML . agreement/ period 

13 4S/1978 Sh. lnderch& Golian-II ,S/o Sh. Leeladhar golyan, POA 27-01-1974/ 31-Mar-25 
Sh. Manoj kumar yadav, Ratangarh, Churu. 27-01-1974 

14 25/1979 Shri khatu shayam greet udyog 27-08-1974/ 31.03.2025 
27-08-1974 

lS 14/1977, Sh. Dhannaram S/o Hanumanaram Khatik 26-10-1977 / 04-Nov-18 
40/1987 26-10-1977 

Sh. Banwarilal S/o Dhanaram 05-11-2018/ 16-Jan-19 
05/11/2018 

M/S Ma Bhawani Stone, Randhisar 15-01-2019/ 25-0ct-27 
17-01-2019 

16 18/1978, M/s Randhisar Stone Crushing, prop. Sh. Om prakash 31-10-1973/ 31-Mar-25 
62/1983 yadav 31-10-1973 

17 68/1978 Sh. Daula ram khotik W/o Sh. Ramchander khatlk 03-03-1979/ 22-08-17 

Smt. Shanti devi khatik W/o Sh. Daula ram khatik 
25-06-1979 
23-08-2017 / 24-Jun-29 

18 73/1977 Sh. Ganesha Ram S/o Sh. Tejaram Meghwal 
24-08/2017 
02-01-1978/ 07-Jun-18 
27-04-1978 

Sh. Shankar Jal S/o Sh. Ganesha Ram 06-06-2018/ 26-Apr-28 
08-06-2018 

19 S0/1979 M/sJain Stone Crushing-ti 21-12-1974/ 31-Mar-25 
21-12-1974 

20 71/1983 Sh. Jora ram regar S/o Sh. Amra ram 22.12.1978 / 01.08.2017 
102-01-1070 

Sh. Mangatu Ram S/o 8hikharam Dud! 01.01.2029 

Date of 
inspection 

03-07-2000 to 07 
07-2000 

03-07-2000 to 07 
07-2000 

03-07-2000 to 07 
07-2000 

03-07-2000 to 07 
07-2000 

03-07-2000 to 07 
07-2000 

03-07-2000 to 07 
07-2000 

03-07-2000 to 07 
07-2000 

03-07-2000 to 07 
07-2000 

lease abandonment with reason Present status 

dive,sion pendlng-16.08.2009 to 19.06.2011, C..ncelled on d~ted 
Renewal Pending-01.01.2014 to 14.01.2018, Hlegal 09.09.2022 

Penalty dues-15.01.2018 to 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, C..ncelled on d~ 
Renewal Pending-01.0l.2014 to 09-11-2021 09.11.2021 

diversion pending-16.08.2009 to 19.06.2011, C..ncelled on 
Renewal Pending-01.01.2014 to 21.11.2018 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 
Renewal Pendlng-01.01.2014 to 28-02-2017, Illegal 09.09.2022 

Penalty dues- 01-03-2017 to 19-09-2022 

diversion pendlng-16.08.2009 to 19.06.2011, C..ncelled on dated 
Renewal Pending-01.01.2014 to 27-08-2017 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pendlng-01.01.2014 to 11.06.2018 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 09.05.2017 09.09.2022 

diversion pendlng-16.08.2009 to 31.03.2017 C..ncelled on dated 
09.09.2022 

~iiftt31iw.aw11 
'1.-fQR~ 

~, ~,. 
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S.No Name of lessese date of lease 
Date of ML agreement/ period lease abandonment with reason Present status inspection 

21 29/1980, Sh. Kishan Singh Gehlot S/o Sh. Dhura ram gehlot 05-12-197S/ 04-Dec-2S 03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 54/1990 05-12-1975 07-2000 Renewal Pendlng--01.01.2014 to 26.08.2022 26.08.2022 

22 24/1978, M/s Jai balaji industries, Randhisar 26-11-1973/ ll-Apr-93 03--07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 49/1983 26-11-1973 07-2000 Renewal Pending--01.01.2014 to 09--03-2018 09.09.2022 M/s Ambika stone crushing 12-04-1993/ 06-Mar-18 
2<;.{19-199~ 

Sh. Rajneesh sehgal S/o Sh. Vinod kumar sehgaf 07--03-2018/ 01-Apr-18 
07--03-2018 

Sh. Ramavtar khatlk S/o Sh. Satyanarayan khatik, 29--03-2018/ 31-Mar-25 
Randhisar l.!11-4-2018 

23 59/1979, Sh. Ganesha ram S/o Sh. Jetha ram bawri 31-12-1979/ 02-Jul-85 03--07-2000 to 07 diversion pendlng-16.08.2009 to 19.06.2011, cancelled on dated 
40/1985 29--02-1980 07-2000 Renewal Pending--01.01.2014 to 28-02-2017, Illegal 19.09.2022 Sh. Blrbal Ram Bawri S/O Ganesha Ram Bawri, 03-07-1985/ 28-feb-29 Penalty dues- 01--03-2017 to 19-09-2022 

03--07-1985 

24 53/1978 Sh. P.Ram Somani 16-02-1974/ 07-Nov-17 03-07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 
16-02-1974 07-2000 Renewal Pendlng--01.01.2014 to 19.04.2017 09.09.2022 

Sh. Vinod kumar Bangadwa 06-11-2017/ 31-Mar-25 
08-11-2017 

25 101/l9n Sh. Panna lal bhambi 05--01-1978/ 13-Sep-17 03--07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 
13--01-1978 07-2000 Renewal Pending--01.01.2014 to 09.08.2017 09.09.2022 

Smt. Mamta devi S/o Sh. Narender kumar 14--09-2017/ 06-Jan-28 
18--09-2017 

26 35/1978, Sh. Buddharam S/o Bhalram Meghwal 03--01-1979/ 08-Jun-93 03--07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 
75/1983 15--01-1979 07-2000 Renewal Pending--01.01.2014 to 18.04.2017 09.09.2022 

Sh. Hukma ram W/o Sh. Tanna ram meghwal, 27--05-1993/ 07-Nov-17 
IRandhisfilJliU <ubno><h l"h,m , 09-06-1993 
Smt. Raju devi manda W/o Nopa ram manda 03-11-2017/ 14-Jan-29 

08-11-2017 
27 18/1980, Sh. ldan S/o Sh. malchand dhobl 10-06-1981/ 26-Jun-17 03--07-2000 to 07 diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 

162/1990 27-06-1981 07-2000 Renewal Pending-01.01.2014 to 27.06.2017 09.09.2022 
Sh. Rajender panwar S/o Sh. ldan panwar 27-06-2017/ 26-Jun-31 

128-06-2017 

~~.11hM, 
~~'1.--~ ~-' 
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S.No Nameoflessese date of lease 
ML . agreement/ 

,M;rl,,.;-

28 74/1978 Sh. Surjaram S/o Purnaram Meghwal 30--05-1979/ 
31-07-1979 

M/s Puniya Blast Supplier, prop. Bhanwar Jal puniya, 19-09-1981/ 
Randhisar hill, Su)angarh, O,uru 12-10-1981 

29 44/1978 Sh. Jnderch& Golian-1,S/o Sh. Leeladhar golyan 27-01-1974/ 
27-01-1974 

30 76/1983 Sh. Mohanlal Sharma S/0 Raman Lal Sharma 28-01-1974/ 
28-01-1974 

Sh. Tarachand S/o Asharam Jal 30-05-2018/ 
04-06-2018 

31 15/1980 Sh. Munsi Ram Chamar S/0 Nlkuram Chamar 22-09-1981/ 
04-11-1981 

Sh. Rameshwar lat 5/o Sh. Munsiram O,amar 15-07-2021/ 
16-07-2021 

M/sJai Maa stone, Randhisar 05-08-2021/ 
1""-AA-2021 

32 48/1980, M/s Pooja stone blast 29-06-1981, 
36/1986 18-09-1981 

M/s Ambika stone blast suppliers, Randhisar 17-10-2017/ 
18-10-2017 

33 16/1980, M/s Shyam greet utpadak comp 23-12-1980/ 
52/1990 31-12-1980 

Sh. Y08esh Kumar Sharma S/0 Niranjan Sharma 07-12-1992/ 
14-12-1992 

34 95/1978 Sh. Bhagirath Mal Agarwal S/0 Tota Ram Agarwal, 27-02-1974/ 
Randhisar hill, Sujangarh, O,uru 27-02-1974 

35 13/1978 Sh.Lokbandu Somani S/0 Ram Olander Somani 11-01-1979/ 
15-01-1979 

Sh. Ashwanl kumar saien S/o Sh. Vijay kumar saien 12-07-2018/ 
19-07-2018 

Date of 
period 

Inspection 

11-0ct-81 03-07-2000 to 07 
07-2000 

30-Jul-29 

31-Mar-25 03-07-2000 to 07 
07-2000 

29-May-18 03-07-2000 to 07 
07-2000 

31-Mar-25 

15-Jul-21 03-07-2000 to 07 
07-2000 

05-Aug-21 

O~Nov-31 

16-0ct-17 OM7-2000 to 07 
07-2000 

17-Sep-31 

13-Dec-92 OM7-2000 to 07 
07-2000 

30-Dec-30 

31-Mar-25 03-07-2000 to 07 
07-2000 

ll-Jul-18 03-07-2000 to 07 
07-2000 

14-Jan-29 

lease abandonment with reason Present status 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pendlng-01.01.2014 to 06-06-2017 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-OLOl.2014 to 14.01.2018, illegal 09.09.2022 

Penalty dues- 15.01.2018 to 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 01-1)5-2018 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 15-07-2021 09.09.2022 

diversion pending-16.0S.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 08-09-2017 09.09.2022 

diversion pending 16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 14.09.2021, illegal 09.09.2022 

Penalty dues-15.09.2021 to 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.0L2014 to 28.07.2021 28.07.2021 

d!verslon pendlng-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pendlng-01.01.2014 to 28.09.2017 09.09.2022 

a1~ 
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S.No Name oflessese date of lease 
Ml agreement/ 

--·'-··"·· 
36 42/1978 Sh. Gopi Ram S/0 Mahadev Prasad 27.01-1974/ 

27-01-1974 

Sh. Mangilal S/o Sh. Ghisa Ram Jat 16.02-2018/ 
20--02-2018 

37 15/1978, M/s Jain Stone Crushing-I 01-07-]973/ 
74/1982 01-07-1973 

Mrs. Fuli devl W/o Sh. Pura Ram 11-04-2018/ 
12-04-2018 

Sh. Radheshyam S/o Sh. Nathuram 14.06-2019/ 
17-"6-2010 

38 20/1978, Sh. Lalit Kumar Verma S/0 Hanuman Mal Verma, R/o 31-1()-1973/ 
60/1983 Hanuman colony, Post- ladnu, nagaur 31-10-1973 

39 92/1978 Sh. Khumba ram S/o Sh. Deva ram Jal 26-02-]979/ 
30--03-1979 

Sh. Satyanaray.m Puniya 12-09-2008/ 
12-09-2008 

Sh. Babulal puniya S/o Sh. Sugna ram puniya 28-11-2019/ 
29-11-2019 

40 57/1978, Sh. Noparam S/o Devaram Meghwal 03.0l-l979/ 
74/1983 lS.01-1979 

Smt. Parl<i Devi W/0 Nupa Ram, R/o Randhisar hill, 29-10-1993/ 
Sujangarll. Churu 29-10-1993 

41 11/1978 Sh. Pura ram harijan 5/o Sh. Ohanaram 04-04-1978, 
27-04-1978 

M/s P .G. Stone Crusing Ind. 30--05-1981/ 
19-06-]981 

42 54/1973, M/s Shyam greet utpadak company 27.08-1973/ 
2111988 112-11-1073 

Date of period 
inspection 

19-Feb-18 03.07-2000 to 07 
07-2000 

31-Mar-2S 

11-Apr-18 03.07-2000 to 07 
07-2000 

16-Mar-19 

31-Mar-25 

30-0ct-93 03.07-2000 to 07 
07-2000 

U-5ep-08 03.07-2000 to 07 
07-2000 

29-Mar-29 

29-Mar-29 

28-0ct-93 03.07-2000 to 07 
07-2000 

14-Jan-29 

18-Jun-81 03.07-2000 to 07 
07-2000 

26-Apr-28 

12-Aug-10 03.07-2000 to 07 
07-.,fVV'I 

lease abandonment with reason Present status 

diversion pending· 16.DB.2009 to 19.06.2011, cancelled on doted 
Renewal Pending.01.01.2014 to 30.08.2017 09.09.2022 

diver~on pendlng-16.08.2009 to 19.06.2011, cancelled on dated 
Renewal Pendlng.01.01.2014 to 30.08.2017 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending.01.01.2014 to 28.02.2017, Illegal 09.09.2022 

Penalty dues- 01-03-2017 to 09--09-2022 

diversion pending 16.08.2009 to ]9.06.2011, cancelled on dated 
Renewal Pendlng.01.01.2014 to 15.11.2017 09.09.2022 

diversion pending 16.08.2009 to l!J.06.2011, cancelled on dated 
Renewal Pending-01.01.2014 to 14.09.2021, Illegal 09.09.2022 

Penalty dues-lS.09.2021 to 09.09.2022 

diversion pending 16.08.2009 to 09.09.2022 cancelled on dated 
09.09.2022 

diversion pending 16.08.2009 to 12.08.2010 Cancelled on dated 
17.08.7010 

{IFJ~,.-~,_. ,,...~ 
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S.No 
ML . 

1 2 
1 38/1978, 

65/1983 

2 48/1978 

3 36/1980 

4 54/1978 

5 78/1978, 
32/1988 

6 35/1974, 
86/1983 

-A nnttLro-e- l 
2 0 H Onw.a..Ycl 

Government of Rajasthan 
Oflce of the Assistant mining engineer, Depn. Of Mines & Geology, Churu (Rajasthan) 
_[)_etail of Mining lease in Randhisar _j)_ahari, Tehsil- Sujangarh, Disn. Churu (Rajasthan) 

Perlod-2011 Onward 
Name oflessese date of lease Date of 

agreement/ period __ ,~_.,,. inspection 

3 6 7 
M/s Churu Laber Conctor Co.Operative Society 12-11-1973/ 31-Mar-25 03-11-2012, 

12-11-1973 14-12-2021 

Sh. 5urjaram Khatik 5/0 Hanumanaram Khatik 02-02-1979/ 15-Fel>-29 02-Nov-12 
16-02-1979 

Sh. Oularam S/o uma ram 15-12-1981/ 26-Jun-89 07-11-2012, 
25-08-1982 08-02-2022, 

Sh. Ramnlwas Sharma S/o Gordhan ram sharma, R/o 21-06-1989/ 18-Fel>-18 28-05-2022 
Randhlsarhill Tehsil-su·an.,rh Churn 27-06-1989 
5mL Bijju devi W/o Sh. Shrawan Kumar 09-02-2018/ 24-Aug-32 

ho_,,,_, n10 
Sh. Deepa ram S/o Sh. Dhanna ram meghwal 20-03-1979/ 22-Aug-88 31-10-2012, 

29-08-1979 07-12-2021 
Sh. Girdharilal Meghwal 23-08-1988/ 17-0ct-16 

23--08-1988 

Smt. Mainadevi W/0 Girdharilal Meghwal 18-10-2016/ 19-Aug-29 
18-10-2016 

Sh. Niranjan Sharma 06-03-1974/ 31-Mar-25 07-11-2012, 
06-03-1974 07-12-2021 

M/s Joshi &Joshi prop. R.K. Joshi, Bikaner 03-06-1974/ 11-Fel>-82 06-11-2012, 
03-06-1974 07-12-2021 

Sh. Magha ram poonia S/o Sh. Nathu ram poonla 22-12-1981/ 31-Jan-93 
12--02-1982 

M/s Jagdamba Stone Crushing Industries, Randhlsar 27--01-1993/ 31-Mar-25 
01--02-1993 

lease abandonment with reason Present status 

diversion perding-16.08.2009 to 19.06.2011, cancelled on dated 
Renewal Pending 01.01.2014 to 14-09-2021, illegal 09.09.2022 

Penalty dues-15-09-2021 to 09-09-2022 
diversion perdlng-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending 01.01.2014 to 26.08.2022 26.08.2022 

diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 
Renewal Pending-01.01.2014 to 21-12-2017 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 
Renewal Pending- 01.01.2014 to 14-09-2021, Illegal · 09.09.2022 

Penalty dues-15-09-2021 to 09-09-2022 

diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 
Renewal Pending--01.01.2014 to 14-09-2021, Illegal 09.09.2022 

Penalty dues-15-09-2021 to 09-09-2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending--01.01.2014 to 14-09-2021, Illegal 09.09.2022 

Penalty dues-15-09-2021 to 09-09-2022 

1!_-fcml.r 
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S.No Name of lessese date of lease 
Ml . agreement/ 

"°"'"'""--7 5/1981 Sh. Surja Ram S/o Sh. Uma ram jat, Dungras 09-06-1981/ 
161/1990 14-08-1981 

Sh. Jhummar Mal Jatt S/o Sh. Amar Ram, R/o Randhisar 10-08-1990/ 
hill, Tehsil- Sujangarto, Oluru 13--08-1990 
M/s Ambay Mines & Mineral, Randhisar · 29-11-2021/ 

04. i,.,n01 
8 59/1981 Sh. Ganesh mali S/o Sh. Harl ram mali, randhisar- 11.11.1981/ 

pahari, Sujangarh, Oluru. 09--07-1982 
M/S Nandlni Stone, Randhlsar 22.02.2018/ 

23.02.2018 
Sh. Arjun Ram S/o Sh. Mohan Ram 02.03.2020/ 

04.03.2020 
9 41/1978 M/s Ganganagar Construction Company, POA Sh. Om 27--01-1974/ 

prakash kilka S/o Sh. Bhanwartal kllka, R/o Absar, tehsil- 27--01-1974 
c-, .:---- "'- r '-··-· 

Sh. Megharam S/o Ruparam 23--01-2019/ 
25-01-2019 

10 43/1978, M/s parihara stone aushlng company, Sri ganganagar 13--03-1974/ 
31/1988, 1>-n3-1974 
16/1999, Sh. Omprakash kilka S/o Sh. Bhanwar lal kilka 25--08-201S/ 

26--08--2015 
M/s Ourga Stone, Randhisar 12-09-2017/ 

12-09-2017 
Sh. Khiya ram S/o Sh. Surja ram jat 02--03-2020/ 

04-03-2mn 
11 38/1973, Sh. Sedu ram omprakash, Randhisar 28--08-1973/ 

19/1978, 31-10-1973 
33/1983, Sh. Shankar singh 5/o Sh. Guiab singh 30-08-1978/ 
34/1993, ll-09-1978 
22/2003 Sh. Pratap Singh Rajpurohit S/o Sh. Shankar singh, R/o 25-11-2010/ 

randhisar pahari, Sujangarto, churu. 25-11-2010 

12 55/1980, Sh. pratap Singh Rajpurohit S/o Sh. Shankar singh 18--01-1982/ 
179/1991, 28--01-1987 

6/2001 Sh. Ramniwas jat S/o Sh. Ganpatram jat 14--02-2012/ 
, l:.fl,.2012 

Date of 
period 

inspection 

12-Aug-90 05-11-2012, 
28--05-2022, 

29-Nov-21 09--06-2022 

13-Aug-31 

21.02.2018 04.11.2012, 
24.12.2021 

01.03.2020 

08.07.2032 

24-Jan-19 24-12-2021, 
27--05-2022 

31-Mar-25 

24-Aug-15 27-May-22 

11-Sep-17 

Ol-Mar-20 

31-Mar-25 

10-Sep-78 08--02-2022, 
27-05-2022 

24-Nov-10 

31-Mar-25 

13-Feb-12 30-Aug-22 

15-Feb-32 

lease abandonment with reason Present status 

diversion pending-16.08.2009 to 19.06.2011, canceled on dated 
Renewal Pending- 01.01.2014 to 27.12.2017 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, cancetled on dated 
Renewal Pendlng--01.01.2014 to 29.12.2017 09.09.2022 

diversion pendlng-16.08.2009 to 19.06.2011, canceaed on dated 
Renewal Pending- 01.01.2014 to 18--07-2017 09.09.2022 

diversion pending-16.08.2009to 19.06.2011 cancelled on dated 
09.09.2022 

diversion pending-16.08.2009 to 19.06.2011 cancetled on dated 
09.09.2022 

diversion pending-16.08.2009 to 19.06.2011 cancelled on dated 
20.09.2022 

- . 

~,,~~, 
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S.No Name of lessese date of lease Date of 
Ml . agreement/ period lease abandonment with reason Present status 

inspection 

13 45/1978 Sh. lnderch& Golian-II ,S/o Sh. leeladhar golyan, POA 27--01-1974/ 31-Mar-25 03-11-2012 , diversion pendlng-16.08.2009 to 19.06.2011, cancelled on dated 

Sh. Manoj kumar yadav, Ratangarh, Churu . 27-01-1974 23-12-2021, Renewal Pending- 01.01.2014 to 14.01.2018, Illegal 09.09.2022 

31-12-2021 Penalty dues- 15.01.2018 to 09.09.2022 

14 25/1979 Shri khatu shayam greet udyog 27-08-1974/ 31.03.2025 07-11-2012 diversion pendlng-16.08.2009 to 19.06.2011, cance111,d on dated 

27-08-1974 Renewal Pendlng-01.01.2014 to 09-11-2021 09.11.2021 

15 14/19n, Sh. Dhannaram S/o Hanumanaram Khatik 26-10-1977 / 04-Nov-18 02-11-2012, diversion pendlng-16.08.2009 to 19.06.2011, cancelled on dated 

40/1987 26-10-1977 21-12-2021, Renewal Pending--01.01.2014 to 21.11.2018 09.09.2022 

27-05-2022 

Sh. Banwarilal S/o Dhanaram 05-11-2018/ 16-Jan-19 
Q~/ll/2Q1 R 

M/S Ma Bhawanl Stone, Randhisar 15--01-2019/ 25-0ct-27 

17-01-2019 

16 18/1978, M/s Randhlsar Stone crushing, prop. Sh. Om prakash 31-10-1973/ 31-Mar-25 03-11-2012, diversion pendlng-16.08.2009 to 19.06.2011, cancelled on dated 

62/1983 yadav 31-10-1973 14-12-2021 Renewal Pending-01.01.2014 to 28-02-2017, Illegal 09.09.2022 
Penalty dues- 01-03-2017 to 19--09-2022 

17 68/1978 Sh. Daula ram khatik W/o Sh. Ramchander khatik 03-03-1979/ 22-08-17 06-11-2012, diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 

25-06-1979 24-12-2021, Renewal Pending-01.01.2014 to 27-08-2017 09.09.2022 

Smt. Shanti devi khatik W/o Sh. Daula ram khatik 23-08-2017 / 24-Jun-29 27-05-2022 
24-0812017 

18 73/19n Sh. Ganesh• Ram S/o Sh. Tejaram Meghwal 02-01-1978/ 07-Jun-18 04-11-2012, diversion pending-16.0S.2009 to 19.06.2011, Cancelled on dated 

27-04-1978 28-12-2021, Renewal Pending-01.01.2014 to 11.06.2018 09.09.2022 

28-05-2022 
Sh. Shankar !al S/o Sh. Ganesha Ram 06-06-2018/ 26-Apr-28 

08-06-2018 

19 50/1979 M/s Jain Stone Crushing-II 21-12-1974/ 31-Mar-25 31-12-2021, diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 

21-12-1974 27-05--2022 Renewal Pending-01.01.2014 to 09.05.2017 09.09.2022 

20 71/1983 Sh. Jora ram regar S/o Sh. Amra ram 22.12.1978 / 01.08.2017 14-12-2021, diversion pending-16.08.2009 to 31.03.2017 cancelled on dated 

02-01-1979 27-05-2022 09.09.2022 

Sh. Mangatu Ram S/o Bhikharam Dudl 01.01.2029 
-

llii4dS 31ft:tawtt ~~,...~~ !.. 

181249



S.No Name of lessese date of lease 
ML agreement/ 

•on•~•••• 
21 29/1980, Sh. Klshan Singh Gehlot S/o Sh. Ohura ram gehlot 05-12-1975/ 

54/1990 05-12-1975 
22 24/1978, M/s Jaf balaj] industries. Randhisar 26-11-1973/ 

49/1983 26-11-1973 
M/s Ambilca stone crushing 12-04-1993/ 

25-09-1993 
Sh. Rajneesh sehgal S/o Sh. Vlnod kumor sehgal 07-03-2018/ 

01-0, . ,018 
Sh. Ramavtar khati1< 5/0 Sh. Satyanarayan khatik, 29-03-2018/ 
Randhic:::r.r 02-4-2018 

23 59/1979, Sh. Ganesha ram S/o Sh. jetha ram bawri 31-12-1979/ 
40/1985 29-02-1980 

Sh. Birbal Ram Bawri S/0 Ganesha Ram Bawrl, 03-07-1985/ 
03-07-1985 

24 53/1978 Sh. P.Ram Somani 16-02-1974/ 
16-02-1974 

Sh. Vinod kumar Bingadwa 06-11-2017/ 
08-11-201' 

25 101/1977 Sh. Panna lal bhambl 05-01-1978/ 
I 13-01-1978 

Smt. Mamta devi S/o Sh. Narender kumar 14-0!>-2017/ 
i18-0!H017 

26 35/1978, Sh. Buddharam S/o Bhairam Meghwal 03-01-1979/ 

75/19113 15-01-1979 
Sh. Hukma. ram W/o Sh. Tanna. ram meghwal, 27-05-1993/ 
R~ndhisar hill Sui,,.n<TCllrt>. 0,uru lno.ns..1993 
Smt. Raju devi manda W/o Napa ram manda 03-11-2017/ 

011-11-2017 
27 18/1980, Sh. ldan S/o Sh. malchand dhobl 10-06-1981/ 

162/1990 27-06-1981 
Sh. Rajender panwar S/o Sh. ldan panwar 27-06-2017/-

28-06-'017 

28 74/1978 Sh. Surjaram 5/o Purnaram Meghwal 30-05-1979/ 
31-07-1979 

M/s Puniya Blast Supplier, prop. Bhanwar lal puniya, 19-09-1981/ 
Randhlsar hlll, Sujangarh, O,uru 12-10-1981 

Dato of 
period inspection 

04-Dec-25 02-11-2012, 
14-12-2021 

11-Apr-93 03-11-2012, 
16-01-2022, 

06-Mar-18 28-05-2022 

Ol-Ap,-18 

31-Mar-25 

02-Jul-85 07-11-2012, 
30-12-2021 

28-Feb-29 

07-Nov-17 04-11-2012, 
28-05-2022, 
10-06-2022 

31-Mar-25 

13-Sep-17 31-10-2012, 
08-12-2021, 

06-Jan-28 27-05-2022 

08-Jun-93 24-12-2021, 
27-05-2022 

07-Nov-17 

14-Jan-29 

26-Jun-17 29-12-2021, 
27-05-2022 

26-Jun-31 

11-0ct-81 03-11-2012, 
28-05-2022, 

30-Jul-29 10-06-2022 

lease abandonment with reason Presen1 status 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 26.08.2022 26.08.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 09-03-201B 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 28-02-2017, Illegal 19.09.2022 

Penalty dues-01-03-2017 to 19-09-2022 

diversion pendlng-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 19.04.2017 09.09.2022 

diversion pendlng-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 09.08.2017 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pendlng-01.01.2014 to 18.04.2017 09.09.2022 

diversion pendlng-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending- 01.01.2014 to 27.06.2017 09.09.2022 

diversion pendlng-16.08.2009 to 19.06.2011, Canc.elled on dated 
Renewal Pending-01.01.2014 to 0&-06-2017 09.09.2022 

I 

.-'--. \ 
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S.No Name of lessese date of lease 
ML. agreement/ period 

,Go;ff_,.,_ 
29 44/1978 Sh. lnderch& Golian-1,S/o Sh. Leeladhar golyan 27--01-1974/ 31-Mar-2S 

27-01-1974 

30 76/1983 Sh. Mohanlal Sharma S/0 Raman Lal Sharma , 28-01-1974/ 29-May-18 
28--01-1974 

Sh. Tarachand S/o Asharam lat 30-05-2018/ 31-Mar-25 
04.1" '·2018 

31 15/1980 Sh. Munsi Ram Chamar 5/0 Nikuram Chamar 22--09-1981/ 15-Jul-21 
04-11-1981 

Sh. Rameshwar lal S/o Sh. Munsiram O,amar 15-07-2021/ 05-Aug-21 
16-07-2021 

M/s Jal Maa stone, Randhisar 05-08-2021/ 03-Nov-31 

32 48/1980, M/s Pooja stone blast 
06-08-2021 
29-06-1981, 16-0ct-17 

36/1986 18-09-1981 
M/s Ambika stone blast suppliers, Randhisar 17-10-2017/ 17-Sep-31 

18-10-7017 
33 16/1980, M/s Shyam greet utpadak comp 23-12-1980/ 13-Dec-92 

52/1990 31-12-1980 
Sh. Yogesh Kumar Sharma S/0 Niranjan Shanma 07-12-1992/ 30-Dec-30 

14-12-1992 

34 95/1978 Sh. Bhagirath Mal Agarwal S/0 Tota Ram Agarwal, 27-02-1974/ 31-Mar-25 
Randhlsar hill, Sujangam, Churu 27-02-1974 

35 13/1978 Sh.Lokbandu Somani S/0 Ram O,ander Somani 11-01-1979/ ll-Jul-18 
15-01-1979 

Sh. Ashwani kumar saien S/o Sh. Vijay kumar saien 12-07-2018/ 14-Jan-29 
19-07-2018 

36 42/1978 Sh. Gopi Ram S/0 Mahadev Prasad 27-01-1974/ 19-Feb-18 
27-01-1974 

Sh. Mangilal S/o Sh. Ghisa Ram Jal 16--02-2018/ 31-Mar-25 
20-02-2018 

Date of 
inspection 

03-11-2012, 
21-12-2021, 
30-12-2021 

04-11-2012, 
28-12-2021, 
28-05-2022 

06-11-2012, 
31-U-2021, 
27--05-2022, 
06-06-2022 

05-11-2012, 
25-01-2018, 
27-05-2022 

01-11-2012, 
14-12-2021 

30-Jul-21 

07-11-2012, 
07-12-2021, 
27--05-2022 

07-ll-20U, 
28-05-2022 

lease abandonment with reason Present status 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 14.01.2018, Qlegal 09.09.2022 

Penalty dues- 15.01.2018 to 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 01-05-2018 09..09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 15-07-2021 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 08-09-2017 09.09.2022 

diversion pending 16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 14.09.2021, Hlegal 09.09.2022 

Penalty dues-15.09.2021 to 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 28.07.2021 28.07.2021 

diversion pending- 16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 28.09.2017 09.09.2022 

diversion pending-16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pendlng-01.01.2014 to 30.08.2017 09.09.2022 
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S.No Name of lessese date of lease 
Ml . agreement/ period 

---•--··· 
37 15/1978, M/sJain Stone Crushing-I 01-07-1973/ 11-Apr-18 

74/1982 01-07-1973 

Mrs. Fuli devl W/o Sh. Pura Ram 11-04--2018/ 16-Mar-19 
12-04--2018 

Sh. Radheshyam S/o Sh. Nathuram 14-06-2019/ 31-Mar-25 
17--06-2019 

38 20/1978, Sh. lallt Kumar Verma S/0 Hanuman Mal Verma, R/o 31-10-1973/ 30-0ct-93 
60/1983 Hanuman colony, Post- ladnu, nagaur 31-10-1973 

39 92/1978 Sh. Khumba ram S/o Sh. Deva ram jat 26-02-1979/ 12-Sep-08 
l~0-03-1979 

Sh. Satyanarayan Punlya 12-09-2008/ 29-Mar-29 
12-09-2008 

Sh. Babula! puniya S/o Sh. Sugna ram puniya 28-11-2019/ 29-Mar-29 
29-11-2019 

40 57/1978, Sh. Noparam S/o Devaram Meghwal 03-01-1979/ 28-0ct-93 
74/1983 15-01-1979 

Smt. Paro Devi W/0 Nupa Ram, R/o Randhisar hill, 29-10-1993/ 14-lan-29 
Sujangarh, Churu 29-10-1993 

41 11/1978 Sh. Pura ram harijan S/o Sh. Dhanaram 04-04--1978, 18-Jun-81 
27-04--1978 

M/s P.G. Stone Crusing Ind. 30-05-1981/ 26-Apr-28 
l, a_,,c_,ac, 

42 54/1973, M/s Shyam greet utpadak company 27-08-1973/ 12-Aug-10 
21'1988 12-11-1973 

Date of 
inspection 

07-11-2012, 
28-05-2022 

03-11-2012, 
21-12-2021 

04.11.2012. 
28-05-2022, 
10-06-2022, 
18-07-2022 

03-11-2012, 
21-12-2021, 
30-08-2022 

31-10-2012, 
08-12-2021 

····-·--··· 

lease abandonment with reason Present status 

diversion pending-16.08.2009 to 19.06.2011, cancelled on dated 
Renewal Pending-01.01.2014 to 30.08.2017 09.09.2022 

diversion pending- 16.08.2009 to 19.06.2011, cancelled on dated 
Renewal Pending-01.01.2014 to 28.02.2017, illegal 09.09.2022 

Penalty dues- 01-03-2017 to 09-09-2022 

diversion pending 16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending-01.01.2014 to 15.11.2017 09.09.2022 

dive<>ion pending 16.08.2009 to 19.06.2011, Cancelled on dated 
Renewal Pending- 01.01.2014 to 14.09.2021, Illegal 09.09.2022 

Penalty dues-lS.09.2021 to 09.09.2022 

diversion pending 16.08.2009 to 09.09.2022 cancelled on dated 
09.09.2022 

diversion pending 16.08.2009 to 12.08.2010 cancelled on dated 
12.08.2010 
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ANNEXURE R-2
221253



231254



241255



251256



261257



271258



281259



291260



301261



311262



321263



331264



341265



351266



361267



371268



381269



391270



401271



411272



421273



431274



441275



451276



461277



471278



481279



491280



501281



511282



521283



531284



541285



551286



561287



571288



581289



591290



601291



611292



621293



631294



641295



651296



ANNEXURE - 3
661297



671298



681299



691300



701301



711302



721303



731304



741305



751306



761307



771308



781309



791310



801311



811312



821313



831314



841315



851316



861317



871318



881319



891320



901321



ANNEXURE R-4 911322



921323



ANNEXURE R-5 931324



ANNEXURE R-6 941325


	Reply
	Annexure Binder
	Affidavit.pdf
	Annexure R-1.pdf
	Annexure R-2.pdf
	Annexure R-3.pdf
	Annexure R-4.pdf
	Annexure R-5.pdf
	Annexure R-6.pdf


